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Thlephonu:  Connfxtions for Backward 

Areas

M2S4. Shri Kieekha Bhai: Will the 

Minister of Communications be pleas­

ed to state:

(a) whether there is any proposal to 
connect  distant places in backward 

areas by telephone lines; and

(b) if so, whether Government have 
undertaken any survey of such back­

ward areas?

The Deputy Minister of Conununi- 
t̂lons (Sbri Raj Bahadur):  (a) and
(b).  Instructions have  already been 
issued for providing trunk  telephone 

facilities at the  remaiminK  District 

Headquarter towns.  Government have 
recently decid'ed  to provide  similar 

trunk  facilities  to  Sub-Divisional 

towns also.

loDiNiz Salt

n̂36. Shri  Hem Raj: Will  the
Minister of Health be pleased to state:

(a) whether the  Punjab Govern­
ment have  approached the Central 
Government for the setting up of a 
plant for the manufacture of iodine 
salt;

(b) if so, what will be the probable 
cost of the plant and in what pro­
portion it will be borne by the Centre 
and the State; and

(c) the site of its location  and its 
rated capacity?

The Minister of Health (Rajkumari 
Amrit Kaur):  (a) No.

(b) and (c).  Do not arise.

Retiring Rooms

f Shrimati Tarlieshwarl 
 ̂ Sinha:
I Shri G. L. Chaudhary:

Will the Minister of Railways be 

pleased to state:

(a) whether it is proposed to throw 
open the retiring rooms at  railway 
stations to third class passengers; and

(b) if so. the charges that the third 
class passengers will be required to

pay for the occupation of these retir­
ing rooms?

The Parliameiitary Secretary to tii« 
Minister of Railways and Transport 
(Shri Shahnawaz Khan):  (a) Instruc­
tions have  already been  issued  to 

Railways that retiring rooms at  rail­

way stations should be  available for 
all classes of passengers.

(b) The existîng scale of charges.

Polio

'<‘1238. Dr.  Satyawadi: Will  the
Minister of Health be  pleased  to 
state:

(a) the amount spent or allocated 
by the U.N.I.C.E.F. on the treatment 
of polio in India so far; and

(b) the details of the programme to 
fight polio in the country?

The Minister of Health  (Rajkumari 
Amrit Kaur): (a)  $22,600.

(b)  A Statement  showing  details 
of the programme to fight polio ki the 
country (assisted or sponsored by the 
Government of India) is laid  on the 
Table of the Sabha.  [See Appendix 
V, annexure No. 40.]

Shah  Nawaz  CoMMiTTiit’s Report

Shri T. B. Vittal Rao: Will 
the Minister of Railways be pleased 
to refer to the replies to the supple- 
mentaries on starred question No. 348 
on the 24th November, 1954 and state:

(a) the number of members of the 
National Railway Users’ Consultative 
Council  who have  been associated 
with the examination of the report of 
the ‘Reviewing Committee* regarding 

accidents on the railways; and

(b) when the report of the ‘Review­
ing Committee’ was received by Gov­
ernment and when the examination 
of the ‘Report’ was taken up?

The Parliamentary  Secretary to the 
Minister of Railways and  Transport 
(Shri Shahnawaz  Khan):  (a)  Two
Members, viz,, Shri L. P. Misra and 
Shri T. S. Pattabiraman, M.P.
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(b)  The Report of the  ‘Reviewing 
Committee' was received by the Gov­
ernment in the 1st week of November,

1954. Its examination was taken  up 

in the 2nd* week of the same month.

Construction of  Motorable  Roads

♦1240. Shri Dasaratha Îeb: Will the 
Minister of Transport be pleased to 
state:

(a) whether the scheme for provid- 

insr a motorable road from Tellamura 
to Amarpur has been abandoned;

(b) if not, when the construction 
work is expected to be undertaken; 
and

(c) the total estimated cost of con­
struction of this particular road?

The ParliaHieiitary  Secretary to the 
Minister oi Railways and Tmwrpori
(Shri Shahnawaz Khan):  (a) No.

(b)  During the 
year.

current  financial

(c) Rs. 18.75 lakhs.

LiGHT-HOI

*1241. Shri M. S. Gunipadaswamy:
Will the  Minister  of Transport be 
pleased to state:

(a) the  progress  made  in  the
improvement  and  development  of 
light-houses in the country  during 
the current year; •

(b) the amount sanctioned for  this 
purpose for the current year;

(c) the amount spent so far out of 
this sum;

(d) the  total  value  of the light­
house equipment for which the orders 
have been placed abroad; and

(e) by what time the equipment is 
expected to arrive?

The Deputy  Minister of  Railways 
and Transport (Shri Alacesan): (a) A
statement is pdaced on the Table of the 
House.  Appendix V, annexure
No. 41 ;j

(b) Ri. 50 lakhs.

(c) The amount  of expenditure  so- 

far adjusted is Rs. 2*67 lakhs.

(d) Rs. 15.48,165.

(e) Equipment costing Rs.  9,52,103 

is expected  to arrive before  March, 

1955 and the remainder  before  the 

end of December, 1955.

EXPORT of Gingbr

•1242. Shri V. P. Nayar: WiU  the 
Minister of Food and Agriculture be 

pleased to state:

(a) the efforts  made by Govern­
ment for export promotion in respect 

of g êr;

(b) whether it is a fact that U.K. 
and  U.S.A.  have  cut  down their 

exports of this article; and

(c) if so, by what percentage, from

1950-51 to 1993-547

The Minlater of Food and Africul- 

tare (Shri A. P. Jain):  (a) to (c). A.

statement is placed  the Table of
the  Sabha.  [See Appendix V, an­

nexure No. 42.]

M otor  Vehk.t.e.s Amendmenti

*1243. Sardar  Hukam Singh: Will 
the Minister of Tr*n»port be pleased 

to state:

(a) whether the proposal to bring 
forward, the Motor Vehicles Amend­

ment Bill stiU exiata;

(b) if so. when that Bill is likely to 

be introduced; and

(c) what are the  reasons for the 
delay in introducing the BillT

The Deputy  MlnMer of  Railways 
and Transport (Shri Alageaan): (a)

Yes.

(b)  and (c).  The draft of the Bill, 

which was almost ready for introduc­
tion, is being reviewed in the light of 
certain recent judicial pronouncements 
and the Bill. wHl be faitroduced as soon 

as> possible.




